Annexure — 7

Name of the Corporate Debtor: Lucetio Primary Manpower Private Limited- In CIRP
Date of Commencement of CIRP: 20/05/2026

List of Creditors as on: 01/08/2026

List of Operational Creditors (Government Dues) as on 01/08/2026

(Amount in Rs.)

Sl. | Details of claimant Details of Details of claim admitted Amount | Amount | Amount |Amount of |Remarks,
No. claim received of contin- | ofany | ofclaim | claimnot |if any
Date |Amount |Amountof| Natu |Whether % of |gentclaim| mutual | under admitted
Departme | Govern of _ claimed cla_im repf related vof[ing shar dues, th v_erifica -
nt ment recei admitted | claim | party? | ein _CoC, atmay | tion
pt if be set-
applicable off
1 |Income Tax| Central |09-07-| 48,09,133 | 48,09,133 | Taxes No 7.30 Nil Nil Nil Nil Nil
Gowvt. 2026
2 GST State [18-07- [1,47,37,607 [1,47,37,607 | Taxes No 22.37
Govt 2026
3 |Total 1,95,46,7401,95,46,740 No 29.67 Nil Nil Nil Nil Nil
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